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3) The Under Secretary, Ad ..
Section, Central Board of
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New Delhi-110 0OQ1.

4) The Chief CommiSsicner -.°
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/  6) The Chief Commissioner o

Central Excise, Custcms &

Service Tax, Shill?ng Zone,

|
North Eastern Region, 3rd £

CRESCENS Building, |M.G.Roa,

Shillong~=793 001.

i

Aty —




RO

0.4. 350.487.2013

No. O.A. 350/00487/2013 Date of order: 6.6.2017

Present : Hon'ble Mr. AK. Patnaik, Judicial Member
Hon’ble Ms. Jaya Das Gupta, Administrative Member

For the Applicant : Mr. K. Sarkar, Counsel

For the Respondents : Ms. P. Goswami, Counsel
Mr. M.K. Ghara, Counsel

ORDE R (Oral)

A K. Patnaik, Judicial Member:

Heard Mr. K. Sarkar, I__d....Co:unsel,far the applicant ahd Ms. P.
Goswami along with Mr. MK thra,;Ld._ _C',‘ou'ln's'el.for the respondents. ; |
2. During mention vhour;‘ Mr K vSaﬂcafr,.-}‘l_df ‘Codﬁégi’{‘for the applicant -
furnished a memo in which the'éépﬁc'gdt‘ h:'ivms'élf has signed and wantéd |
to withdraw the instant O.A. g |
3. Accordingly, the O.A. is d‘i#posed of as withdrawn. The ;ﬁémo

filed by the applicant through hisAC'ou,nsel; Mr. S:érk'avr,;is kept on record.
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(Jaya Das Gup#) , ‘ (A.K. Patnaik)

Administrative Member ‘ Judicial Member
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